CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

NO.26, HADDOWS ROAD, SHASTRI BHAVAN ANNEXE I FLOOR, CHENNAI-6

Cause List for: 06/02/12 (Monday) 

Coram: Dr. C. SATAPATHY, Hon’ble Technical Member

------------------------------------------------------------------------------------------------------------------------------------------------------------------

Sl.No     Application No
Appeal No
Appellant         

Respondent       
       Appellant 
             Respondent









     

    Representative
            Representative

----------------------------------------------------------------------------------------------------------------------------------------------------------------

SINGLE MEMBER (Technical)

MENTION

1.

E/689/09
HCL


CCE PONDICHERRY
V.L. KUMARAN




INFOSYSRTEMS LTD
SHORT MATTER 
2. C/S/277/11
C/383/11
MAHARAJA CARGO
CC CHENNAI

R. HARI
3. C/EH/753/11
C/383/11
MAHARAJA CARGO
CC CHENNAI

R. HARI
4. ST/S/395/11
ST/592/11
R. DEVENDRAN
CST COIMBATORE
K. VAITHEESWARAN
5. E/S/273/11
E/456/11
CHEMPLAST

CCE CHENNAI

K. VAITHEESWARAN




SANMAR LTD
6. E/S/274/11
E/457/11
CHEMPLAST

CCE CHENNAI

K. VAITHEESWARAN




SANMAR LTD
REGULAR MATTER

7.

C/243/02
R.D. SETHURAMAN
CC CHENNAI

G. JAWAHARLAL
8.

C/511/05
CC CHENNAI

LIV MEDIA PRODUCTS








(P) LTD

9.

C/542/05
SIDHI SMELTERS
CC CHENNAI

M. MASILAMANI




(P) LTD
10.

E/322/10
CELEBRITY

CCE CHENNAI

SWAMY ASSOCIATES




CONNECTIONS
11.

ST/436/11
CAUVERY STONES
CST SALEM

V.L. KUMARAN




IMPEX (P) LTD



12.

ST/437/11
CAUVERY STONES
CST SALEM

V.L. KUMARAN




IMPEX (P) LTD
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      CESTAT CHENNAI

